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Centra] Administrative Tribunal
Princifjal Bench: New Delhi

OA 792/92

New Delhi, this the I2th Day of August 1997.

Hon'ble

1.

V -

Vi^eswar
Supervisor, ® -r-*
Ofa ce of 1^.Regional, Census Office,

KsiiBr,:r
Jagdish Prasad, s/b

Bharat Sini^ son of Shri Sahab Singh,

Raj Sin^ son of Shri Shyan Lai
Mangal Singh son of Shri Biri Singh
Shri Kri^an Datt Sharma s/o Sh, Ranji Lai Sharma
Bhuder prased son of Shri BoshcD Lai

Hariom Sin^ Rajp«t s/o Sh. Sarwai Sin^

RanaVant Sharma son of Sh, Qiokhelal »X)shi

Diganber Lai Jbahi 8/7 Sh, Qihote Lai
amt., Vimala Devi d/o Sh, Qihotelal,

Lai Sin^^ son of Stri &ikha Rtf"

lCldi«p_Bingh Chihar son of Shri Ran Lei

Ranveer Sln^ son of Shri Charan Singh

Hsri Shs^ar sharma son of Shri Geyn Prasad

BRLBXR SINOH #/> 8h. Mul

Tara Cha*d s/> Sh. Mrf»araJ Sin^^

Saap Chand aon of Shri Ran Hans

jiairartft Sin^ son of Shri Oihlddi flin^

Mohai Sin^ son of Shri Bhagwv Dass.

RaStsy ttiyan son of flhrx Sat . Lai

Laanart 81n{^ son of Shri Ha^l I*al

JInar Sinfifh son off Shri <Siliota Lal«
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24. Prem Das Tyagl son of Shri Dal Chand

25. Bwigali Baibu son of Shri Basantl Lai

26. M^araJ Singh Tyagi s/o Sh. BhoJraJ Sing^,
27. Gaya praaad Sharma s/o Sh, Sarwan Lai Shartna

2P, Sowaran Sin^ s/o Shri Rejaram

•29. Pratap Singh Yedav s/o Sh, Bhure Singh
30. Kaour Chand s/o Shri Danger Singh

31. Ranesh Chahd son of Shri Ra^^^ Prasad.

32. Satya Pra^ash son of Shri Khetr^al.
33. Ram Awatar son of Shri Rajendra Singh

34. Jatendra Pratap Singh s/o Sh. Balbir Singh

35. Radhey Shyem s/o Shri Rajendra Singh.

36. Jagdi^ son of Siri Parasadi Lai.

37. Lai Singh Yadav son of Sh, Akbar Singh

38. Munna Khan son of Shri Bullo Khan

39. Dine^ Kumar son of Sh. Jauhari Sing^

40. Puru^ttam Kumar son of Shri Jagdish Prasad

All the aoplicants are %«oncing under

Dy, Director RegionaO. Census Office,

Kamla Nagar, Agra.• ' fr

(By Ad^iocate: Shri R.D. Rathore)

VERSUS

.APPLICANTS

i2.

Dnion of Indiav thip jgh
Home Hinister, Ministry of Home Affairs,
Gbvamrfiant of Indi a^ Mew Delhi•

Registrar General,
Mtciistry of Home Affairs

Jiy 8in^ Road,
D»lhi.
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3. Director of Census(Operation)
U.P. 25, Naval Kishore Road,
Lucknow.

4. Deputy Director,
Regional Census Office,
Kami a Nagar,
Agra(UP) Respondents

(By Advocate: None)

ORDER (ORAL)

[Dr. Jose P. Verghese, Vice-Chairman (J)]

This OA was dismissed on default by an order

dated 15.5.1997 and the petitioner has filed MA 1535/97 for

restoration and this court had issued notice to the

non-applicant. None appears today. In the interest of

justice,,we have perused the application as well as the OA.

In the circumstances, MA for restoration is allowed.

On behalf of the petitioners, it was stated

that this case is covered in view of the decision of the

Hon'ble Supreme Court in the case of Union of India & Ors.

vs. Dinesh Kumar Saxena. This fact was stated in the

notice Itself issued to the respondents. None appears today
^ in reply to our notice. m the circumstances, the

petitioners' counsel states that he would claim the same
relief as given by the Hon'ble Supreme Court in the said
case and nothing more.

In view Of this statement, we direct that
respondents shal, give a,l the reliefs to the petitioners as
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given by the Hon'ble Supreme Court in Dinesh Kumar Dixit's

case, on a mutatis mutandis basis.

With these, this OA is disposed of with no

order as to costs.

^ose^=. Verghese)Member (A) Vice-Chairman (J)


